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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

principal bench

• NEW DELHI,
\

OA 2596/93

New Delhi this the 10th day of Duly, 1997,

Hon ble Shri S,R, Adige, Member (a)
Hon'ble SmtoLakshmi Suaminathan, Member (3)

Shri Syed Kazim Raza
s/o Shed Ghulamus Saiydain,
Bridge Inspector Grad&.III
under Bridge Inspectoral
Northern Railway Special I
Shakurbasti, Delhi-34
r/o Shri S.B.Hasan
R—296jRamesh Parkj
•-axmi Sagari,Neu Delhi,

(By Advocate Shri B.S. Mainae ) ... Applicant

1. Union of India through
General Manager, Northern Railway,

UeS'KJhl'"
2. Bridgs Engineer, Northern Rallyay.

"®ad^"ter Office,Baroda House,
New Delhi, »

3. Shri K.K.Arora,
Assistant Bridge Enginasr(Linc),
Northern Railway, Tilak Bridge,
New Ctelhi, ^ *

(By Advocate Shri Rajeev Sharma ) Respondents

ORDER (fiBai ^

(Hon'ble Shri S.R. .Ajige, Member (A)

Appllnanfa counad Bhrl Nainee ha, atated at the Bar that
tha applicant aaaha to ylthdray the proeen, o.,. „ the reeoondent, era
-Canaidarin, tha oaae oE tha applic^t to tr^iafar hln Oech to Delhi.

His prayer for withdrawal of the -OA is allcwed and OA la
dismissed as withdrawn

(Smt. l-akshmi Suaminath.^^)—
Member (3)

S-ri-

A

.>•

(S.R, Pidig9')
ffember (a)

-C.


